For Admission (Fresh Cases)

NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 07.06.2024 (FRIDAY)

10:30 AM

CHENNAI BENCH (HYBRID MODE)

Click here to join VC

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
1 | Comp App (AT) (CH) Mahaveer Bafna Mr. DO
(Ins) No. 174/2024 Vs Kaviyanathan
For Condone Delay Mr. Ashok Gupta &
IA No. 461/2024 Anr.
For Stay
IA No. 462/2024
For Exemption
IA No. 463 &
464/2024
For Direction
IA No. 465/2024
2 | Comp App (AT) (CH) Axis Bank Ltd Mr. VV Sivakumar
(Ins) No. 176/2024 Vs
For Urgent Hearing R Venkatakrishnan RP,
IA No. 475/2024 St. John Freight
For Stay Systems Ltd.
IA No. 476/2024
3 | Comp App (AT) (CH) Rythm Jain Mr. Ankur Goel
(Ins) No. 177/2024 Through her SPA
For Stay Holder Mr. Lallan
IA No. 485/2024 Singh
For Exemption Vs
IA No. 484 /2024 Atlanti Spinning &
Additional docs. Weaving Mills Ltd.
IA No. 483/2024 Rep by its Liquidator
Ms. Sujatha
Chattopadhyay
4 | Comp App (AT) (CH) Galipoglu Hidromas Ms. Vandana Raheja | M/s King &
No. 20/2024 India Manufacturing Partridge
For Stay Pvt. Ltd. & Anr. For Caveator

IA No. 351/2024

Vs

Galipoglu Hidromas
Hidrolik Otomotive
Sanayi Ve Ticaret A.S.

WITH



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

S | Comp App (AT) (CH) Galipoglu Hidromas Ms. Vandana Raheja
No. 21/2024 India Manufacturing
For Stay Pvt. Ltd. & Anr.
IA No. 352/2024 Vs
Galipoglu Hidromas
Hidrolik Otomotive
Sanayi Ve Ticaret A.S.
6 | Comp App (AT) (CH) Pillayar Investments & | Mr. Naveen Kumar

No. 05/2024
For Stay
IA No. 82/2024

Finance Pvt. Ltd. & 2
Ors.

Murthi

For Hearing

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
7 | TA No. 14/2022 Chamundesware Mr. Vivek Holla Mr. SS Rajesh
(CA (AT) No. Studio & laboratory
376/2018) Private Limited & 4
Ors
Vs
Smt. Swarnalatha
Rajaiah & Anr.
WITH
8 | TA No. 68/2021 K. Rajaiah Since Mr. SS Rajesh Mr. Vivek Holla
(CA (AT) No. Dead Rep by its LR’s
413/2018) Vs
Chamudesware
Studio & Laboratory
Pvt. Ltd. & Ors.
9 | TA (AT) No. Sajan K Thomas & 3 | Mr. Shobhit Jain Mr.Goutham
268/2021 Ors Shivshankar- R2- R6
(CA (AT) No. Vs
43/2020) Paragon Polymer
Products Pvt. Ltd. &
S Ors.
10 | Comp App (AT) (CH) M/s Rajendra Gears, | Mr. Aadil Singh Mr. Siddharth

(Ins) No. 434/2023
For Stay

IA No. 1336/2023
To Adv. Hg.

IA No. 68/2024

Rep by its Managing
Partner Mr. Rajendra
Singh

Vs

Anish Agarwal, IRP,
SAIL-SCIL Kerala
Ltd.

Boparai

Makkar




11 | Comp App (AT) (CH) Assistant Provident Dr. B. Manoj Kumar | Mr. T Ravichandran
(Ins) No. 12/2021 Fund Commissioner, R1
For Condone Delay D.O. Kurnool, Mr. Som Raj
IA No. 33/2021 Andhra Pradesh Choudhury- R2
For Stay Vs Mr. Shabbeer
IA No. 32/2021 VBC Industries Ahmed-R3
Limited through TSN
Raja, RP & 2 Ors.
WITH
12 | Comp App (AT) (CH) The Assistant Mr. P Raj Kumar Mr. T Ravichandran
(Ins) No. 304/2021 Commissioner of Jhabakh R1
For Exemption Central Tax Mr. Shabbeer
IA No. 643/2021 Vs Ahmed-R2
For Stay Shri. TSN. Raja, RP
IA No. 642/2021 & Anr.
WITH
13 | TA (AT) No. Amaravathi Textils Mr. Bhanu Gupta Mr. T Ravichandran
196/2021 Private Limited R1
(Comp App (AT) (Ins) | Vs
No. 59/2021) VBC Industries
Limited & 2 Ors
WITH
14 | TA (AT) No. Mutyala Babu Katta | Mr. Kunal Godhwani | Mr. T Ravichandran
197/2021 & 62 Ors Mr. Gaurav Mitra R1
(Comp App (AT) (Ins) | Vs
No. 66/2021) VBC Industries

Limited & 2 Ors

For Defects/Rectification

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
15 | 9805118/01479/2022 | SNJ Distillers Pvt. Ltd. Mr. Avinash
(Dairy No. 670/2022) | Vs Krishnan Ravi

S Rajendran,Head
Monitoring Committee
in the matter of Empee
Distilleries Ltd.

16 | 9805118/02523/2022 | Jayashree Mohan Mr. Mohammed

(Diary No. 9/2023)

Vs
PR Raman, Liquidator

Tareq




For Direction

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
17 | 1A No. 264/2023 D.V. Satyanarayana Mr. R Abdul Mubeen | Ms. Deepika
(To implead) Vs Thakur RS
In NV Rama Raju & 5 Ors.
Comp App (AT) (CH)
(Ins) No. 61/2021
For Admission (After Notice)
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
18 | TA (AT) No. Aurore Life Sciences Mr. K Gowtham
295/2021 Pvt. Ltd. Kumar
(CA (AT) No. Vs
128/2021) Dayakar Reddy Mallu
& 10 Ors.
19 | Comp App (AT) (CH) Paradeep Port Trust Ms. K Jayasudha Ms. Deepika Thakur
(Ins) No. 384/2023 Vs R1
For Stay Vedanta Limited &
IA No. 1162/2023 Anr.
Leave to file
IANo. 1163 &
1164/2023
For Condone Delay
IA No. 223/2024
20 | Comp App (AT) (CH) Kamma Srinivasa Mr. Sandeep Bajaj Mr. Pranava Cahran
(Ins) No. 28/2024 Rao, Suspended MG- R1
For Stay Director of Ranchi Mr. P Ravi Charan-
IA No. 93/2024 Expressways Limited R2
For Exemption Vs
IA No. 92/2024 State Bank of India &
2 Ors.
21 | Comp App (AT) (CH) RBL Bank Ltd. Ms. Pavitra Mr. Aditya Reddy- R1
(Ins) No. 36/2024 Vs Venkateswaran Mr. Pradeep Joy- R2
For Stay Sical Logistics Ltd. & Mr.
IA No. 106/2024 21 Ors. Ramasubramaniam
For Exemption Raja- R3
IA No. 107/2024 Mr. N Somasundaar
R10
Mr. H Arunachalam
R21
WITH
22 | Comp App (AT) (CH) RBL Bank Ltd. Ms. Pavitra Mr. Aditya Reddy-R1,

(Ins) No. 37/2024
For Stay
IA No. 109/2024

Vs
Sical Logistics Ltd. &
3 Ors.

Venkateswaran

R2

Mr.
Ramasubramaniam
Raja-R3

Mr. Pradeep Joy-R4




23 | Comp App (AT) (CH) M/s. Navalmaruk Mr. Salim A Inamda Mr. Abhijit Atur-R1
(Ins) No. 51/2024 Services India Pvt. Ms. Amrita Jain-R2,
For Stay Ltd. R3
IA No. 151/2024 Vs
For Exemption Mr. Ritesh Prakash,
IA No. 150/2024 RP of Navalmar
Shipping (India) Pvt.
Ltd. & 2 Ors.
WITH
24 | TA (AT) No. 1/2024 M/s. Navalmaruk Mr. Salim A Inamdar | Ms. Amrita Jain R1
(CA (AT) (Ins) No. Services India Private & R2
194/2024 Limited & Anr.
For Stay Vs
IA No. 646/2024 Mr. Joseph
For Exemption Jayananda,
IA No. 647 & Suspended Director
648/2024) of Navalmar Shipping
(India) Pvt. Ltd. & 3
Ors.
25 | Comp App (AT) (CH) Octopus Productions | Mr. Pawan Jhabakh Mr. Mayur Mundra-
(Ins) No. 73/2024 Pvt Ltd R2
For Stay Vs Mr. Varun
IA No. 211/2024 Enforcement Srinivasan- RS
For Exemption Directorate
IA No. 209 & Through Joint
210/2024 Director, Hyderabad
Zonal Office & 5 Ors.
WITH
26 | Comp App (AT) (CH) SREI Multiple Assets | Mr. A Ram Kumar Mr. Mayur Mundra-
(Ins) No. 74/2024 Investment Trust R2
For Stay Vision India Fund, Mr. Varun
IA No. 212/2024 SRA of Deccan Srinivasan- R4
For Exemption Chronicles Holdings
IA No. 213 & Ltd.
214/2024 Vs
Enforcement
Directorate,
Through Joint
Director, Hyderabad
Zonal Office & 5 Ors.
27 | Comp App (AT) (CH) M/s Swan LNG Pvt. Mr. Kumar Anurag

(Ins) No. 151/2024
For Stay

IA No. 402/2024
For Exemption

IA No. 401/2024

Ltd.

Vs

Mr. Krishna
Komaravolu, RP of
Mantovani Di Dharti
Pvt. Ltd. & 4 Ors.

Singh




For Hearing

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
28 | Comp App (AT) (CH) Bharani Properties Ms. R. Sowmya Mr. B Dhanaraj
(Ins) No. 41/2022 and Developers Pvt. Mr. K Hari Prasath
For Condone Delay Ltd.
IA No. 85/2022 Vs
For Exemption Rajashree
IA. No 86/2022 Santhanam,
For Stay Liquidator of
IA No.87/2022 Anandram
For Directions Developers Pvt. Ltd.
IA No. 193/2022
To Adv. Hg.
IA No. 281,
964/2022 &
207/2023
To Intervene
IA No. 905/2022
To Vacate the Stay
IA No. 1121/2022 WITH
29 | Comp App (AT) (CH) Manoharamma Hotel | Mr. Adarsh Mr. B Dhanaraj
(Ins) No. 42/2022 Investment Pvt. Ltd. Mohandas
For Condone Delay Vs
IA No. 88/2022 Rajashree
For Stay Santhanam
IA No.89/2022 Liquidator of
For Exemption Anandram
IA No 90/2022 Developers Pvt Ltd
For Direction
IA No.194 /2022
To Intervene
IA No. 904 /2022
Vacate the Stay
IA No. 1122/2022
To Adv. Hg
IA No. 283,
965/2022 &
206/2023
WITH
30 | Comp App (AT) (CH) K.Bapaiah, Promoter | Ms. Shubharanjani Mr. B Dhanaraj

(Ins) No. 87/2022
For Stay

IA No.186/2022
For Exemption
IA No.187/2022
Leave to file

IA No. 188/2022
To Intervene

IA No. 906/2022
To Adv. Hg.

IA No. 282,
966/2022 &
205/2023

and erst. Director of
Anandram
Developers Pvt. Ltd.
Vs

Rajashree
Santhanam
Liquidator of
Anandram
Developers Pvt. Ltd.

Ananth




31 | Comp App (AT) (CH) Telangana State Mr. Abhishek Mr. Avinash
(Ins) No.153/2022 Trade Promotion Jenasenan Krishnan Ravi- R1
For Stay Corporation Ltd. Mr. T Sai Krishnan-
IA No.358/2022 Vs R2
For Exemption AP Gems & Jewellery Mr. P Soma Shekar
IA No.359/2022 Park Pvt. Ltd. & 2 Reddy- R3
Ors.
32 | Comp App (AT) (CH) Damodaran R, Mr. Avinash Mr. Sam Jayaraj
(Ins) No. 150/2023 Suspended Director Krishnan Ravi Houston- R1
For Exemption of Real Value Mr. AG
IA No. 495/2023 Promoters Pvt. Ltd. SathyanarayanaR2
For Stay Vs
IA No. 494/2023 P Manickam and Co
& Anr.
33 | Comp App (AT) (CH) Mr. G. Dr. KS Mr. B Dhanaraj-R1
(Ins) No. 383/2023 Balasubramaniam & | Ravichandran, PCS Mr. ML Ganesh-R2
Anr. Ms. A Vidya- R3
Vs
P Eswaramoorthy,
Liquidator for Shree
Murugan Flour Mills
Pvt. Ltd. & 2 Ors.
34 | Comp App (AT) (CH) Glowell Educare Pvt Mr. Anil D. Nair Mr. Shawn Jeff
No. 47/2021 Ltd. Christopher
For Stay Vs
IA No. 552/2021 Joseph Mathew
35 | Comp App (AT) (CH) Subbaraya Ananthar | Mr. J Vinoth Ms. Ananda
(Ins) No. 233/2021 Durairaju, Gomathy- R1
For Stay Suspended Managing
IA No. 487/2021 Director &
Shareholder of
Subhashri Bio
Energies Pvt. Ltd.
Vs
Indian Overseas
Bank & 2 Ors.
36 | Comp App (AT) (CH) Aegis Steel Cast Mr. Dhiren R. Dave M/s. T.Durga
(Ins) No. 17/2022 Vs PCS Prasad, PCS
PEE Industrial Valve
Pvt Ltd.
37 | Comp App (AT) (CH) G. Govindasamy Dr. KS Mr. ML Ganesh-R1

(Ins) No. 141/2022

Balasubramaniam
Suspended Director
and Share Holder of
M/s. Shree Murugan
Flour Mills Pvt Ltd.
Vs

Indian Overseas
Bank & Anr.

Ravichandran, PCS
Ms. S Manjula Devi

Mr. B Dhanaraj-R2




38 | Comp App (AT) (CH) Mr. Chinna Rao & 3 Mr. Keerthikiran Mr. J Manivannan
(Ins) No.207/2022 Ors. Murali
For Stay Vs
IA No. 454/2022 S Hari Karthik
Liquidator of the
Jeypore Sugar
Company Ltd. & 6
Ors.
39 | Comp App (AT) (CH) M.K.Resely & 7 Ors Mr. S. Easwaran Mr. Varun
(Ins) 337/2022 Vs Mr. Jerin Asher Srinivasan- R1
For Stay Union Bank of India | Sojan Ms. Shinu J Pillai-
IA No. 758/2022 Erattupetta Branch R2
For Exemption & 2 Ors Mr. AG Sathya
IA No. 759/2022 Narayana- R3
For Condone Delay
IA No. 990/2022
To adv. Hg.
IA No. 907 /2022
40 | Comp App (AT) (CH) M/s. Geotrix Mr. Praveen Ms. Jayanthi K Shah
(Ins) No.373/2022 Building Envelope Ravichandran
For Condone Delay Pvt. Ltd.
IA No. 875/2022 Vs
For Stay C Sanjeevi, RP of
IA No. 876/2022 Land Mark Housing
Leave to file Projects Chennai Pvt.
IA No. 973/2022 Ltd. & Anr.
41 | Comp App (AT) (CH) Krishna Mohan Mr. M Ramu Mr. Sharad Sanghi-
(Ins) No. 50/2023 Gollamudi, R1
For Stay Liquidator for
IA No. 173/2023 Priyadarshini Ltd.
Urgent Listing Vs
IA No. 1153/2023 V. Amar Chand &
Anr.
42 | Comp App (AT) (CH) Alliance Business Mr. Cyril Prasad Pais | Ms. Ashima Mandla-
No. 117/2023 School & 4 Ors. R1
For Condone Delay Vs
IA No. 1437/2023 Dr. Madhukar G.
For Stay Angur & 17 Ors
IA No. 1438 &
1439/2023
For Exemption
IA No. 1440/2023
43 | Comp App (AT) (CH) Villmar Agro Mr. AG
(Ins) No. 55/2024 Polymers Pvt. Ltd. Sathyanarayana
Vs
SPC FAB Pvt. Ltd. &
Anr.
Copy to:

1. Notice Board

2. Website: www.nclat.nic.in

For Assistance,

1. For VC Link- venclatchennaiS@gmail.com

Ph-044-28880500

By the order of Hon’ble Member (Judicial)

Chennai Bench



http://www.nclat.nic.in/

